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Second Floor,

Commercial Complex,
Indiranagar,
BANGALCRE- 560 633,

Pated: 27 SEP 1994

_ 327 of 1994.
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APPLICATION NO:

i ‘ APPLIC"WTS:’“ Sri.K.Babu Nairi and tww others.
vV/s. |
RESPCNDENTS"The Secretary,Deptt.of Posts,NDelhi and three Others.
Te -
le = ‘SriiM(Réﬁéé?éhdréchér,Aavocate,
No.1074 and 1075, Fourth Cross,
Banashankari First Stage, .
Opp: Raghavendra Nursing Home Main Cross,
Mysore._Bank Colony,Bangalore-560 050.
2, Sri.M.S.Padmarajaiah,Sr.Central Govt.Stng.Counsel,
High Court Bldg, Bangalore-1. ‘
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Pies of the Order-

Passed by the
Central Administrative

Tribunal, Bangalara,

Please find enclesed herewith g copy of tha ORDER/
STAY ORDER/INTERIM ORDER/ passed.by thje Tribunal in the above

mentioned application(s) on 13-09+1994,
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. DRIGINAL APPLIC“TION No. 321/1994

:Tussuuv,lrnxs THE 13TH DAY OF SEPTEMBER, 1994

;- _ , SHRI, JUSTICE P.K. SHYAMSUNDAR ., VICE CHAIRMAN
' ' SHAIL T.u. RAMANAN MEMBER (A)

[ ‘ . 1. .'Ko Babu Nﬂiri,
' ' S/o late Sadia Nairi,
Aged about 54 years.

‘ 2. m. Seshagir{ Hebbar,
l s/o.. M. Shanker Hebbar,
lajor._

" 3. T. Ganapathi ghat,"
] 5/0. Te Shanker ghat,
| ' ‘ Hajnro

All are working as Higher Sslasction
‘ Grade-1I B.C.R Sorting Assistants,
L Sub Record gffice, Udupi. o ese ‘Applicants

(By Advocate Shri Mm.R. Achar)

‘ , 1. The Secratary,
3 Union of Indis,
Postal Department,
‘Dak ghavan, New Dslhi-1.

2, The, Chief’ post master General,
| xarnataks Circle, Bangalore.

3.'The Superintendant,
- ‘RMS. Q ODivision, nysore Road, ) _
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| o ,(BY Advocate Shri m.S. Padmarajaiah
, Central Govt. Sr. Standing Coun881)
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we think it appropriaste to direct the Boverﬁmaﬁt of Indie to

dispose off the representations admittedly»mada by tha applibants

; during the psndency of thia application (copiea of mhich are
produced here) taking necesaarily into consideration 811 the i
extsnt rules and instructions covering the field. e think,
: 1
the Govt. would do well to dispose off the aforesaid representa-
tions within three months from the dats of receipt of 2 copy of
this order.
L
o . N
2, with this observation, this application stands disposed Y
: N
off finally. No costs, :
Sd- Qe
- ( T.V. RAMANAN ) (p KSHYAMSUNDAR )
MEMBER (A) VICE CHAIRMAN b
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